
337     Statement by [RAJYA SABHA] Prime Minister        372 

the terrorists in pay:him Vihar,  Delhi on 11-
8-1 992. 

The Delhi Police has reported that foliow-
irtterrogation of one of the three terrorists 
arrested after an encounter with Delhi Police 
in the area of P.S Paschim Vihar on 
31.7.1992, It came to light that they were only 
a part of a terrorist outfit based in Delhi which 
was planning terrorist strikes in the city. The 
arrested terrorist, Vijay Pal Singh, also 
disclosed that the gang had a Mack Yamaha 
mo-tory cycle. However, he only remembered 
the first half of the registration number. A 
special team of the Operation Ceil of Delhi 
Police made through and persevering 
enquiries which let to the tracing of the motor 
cycle. It was parked near DDA flat No. 396 
Pocket GH-8 Paschim Vihar. The police team 
took positions at strategic points and while the 
survey was still on, one of the terrorists came 
down and suspecting that he was being 
watched, fired on the police party. He was 
chased by one of the Inspectors of the 
Operation Cell for almost a kilometer but he 
succeeded in escaping, 

The Operation Cell team led by a senior 
officer then tried to raid flat No. 396 at about 
7.30 a.m. when a burst fired from within the 
flat injured Ct. Yashbir Singh and Ct. Jaswant 
Singh who were immediately removed to 
Deen Dayal Upadhyay Hospital. Ct. Yashbir 
Singh had to be removed to All India Institute 
of Medical Sciences as his condition 
deteriorated. 

Undeterred by this, the police team 
stormed into the flat after breaking open the 
front door. In the encounter that ensured, 2 
terrorists, one of whom was a lady, were 
killed. From the search of the premises, one 
AK 56 Assault rifle, 351 live rounds, 36 
empty certridges and four magazines were 
recovered. Combing operations in the nearby 
colonies are continuing to locate the terrorist 
whom managed to escape, 'Further 
investigation is in process. 

the Delhi Police have reported that with the 
arrest of Vijay Pai Singh, ithey haye been 
able td work out the following cases;— 

(i) Bomb blast On 22-12-91 in Sunday 
Market behind Red Fort in which 4 
persons were killed and 44 were injured. 

(ii) Bomb blast which took place in a DTC 
bus on 29-1-92 in Tlmar Pur area in 
which 1 person was kil'ei and 31   
injured. 

(iii) Case in which a powerful bomb was 
recovered in Karol Bagh area on 
30.12.91. 

(iv) Murder of a Sarpanch in Nihal Vihar, 
Nangloi. 

I would like to assure this House that the 
Government is determined to curb terrorism 
and to provide full protection and security to 
our citizens. 

Thank   you. 

THE VICE-CHAIRMAN (SHRI M.A. 
BABY): Now, we will continue with the 
Appropriation Bills. The clarifications on 
these statements will be taken up on Monday. 

SHRI SATYA PRAKASH MALAVIYA 
(Uttar Pradesh);   On both   the      statements? 

THE VICE-CHAIRMAN (SHRI M.A. 
BABY); Yes. 

THE APPROPRIATION (RAILWAYS) 

NO. 3 BILL, 1992 and 

THE APPROPRIATION     (RAILWAYS) 

NO. 4 BILL,  1992 

SHRI VTZOL (Nagaland): Mr. Vice-
Chairman, Sir, regarding the Bills to provide 
for authorisation of appropriation of money 
out of the Consolidated Fund of India for the 
purposes of Railways. I would like to say a 
few words and highlight a few points, 
confining myself to the Railways in the 
north-eastern region 
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Sir. a.s you are awaiv, Assam came under 
the British India rule only in the first quarter 
of the 19th Century. Assam was then reeling 
under Burmese occupation. The British India 
Government came and they concluded a 
treaty with the Burmese King of Ara. 
According to the treaty, Assam was taken 
over by tht British India. Well, immediately 
after Assam was taken over by the Colonia-
lists, the Colonal Government started 
intensive exploitation in the north-eas-tern 
region and they discovered a lot of potential 
in the area. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): We have a very limi'sd time So.  
please be very brief. 

SHRI VIZOL; They found huge deposits of 
oil and coal, rich forests and plenty of fertile 
land, mos-t suitable for tea cultivation, in 
Assam. After discovering all these, the British 
India started the construction of toads and the 
laying of rails in Assam, extending to 
Tinsukia which became the terminal of 
Railways in the north-eastern region. After 
the laying of railway lines was completed in 
the north-eastern part of Assam, exploitation 
of minerals and forests started; mining of coal 
and extraction of oil started in Digboi. They 
set up a refinery there which was the first ever 
refinery in Asia. After these thjngs started, we 
find that the Railways has been the largest 
force of movement of both hardware and 
software, especially  in   the movement  of 
goods.   . 

(The Deputy Chairman In the Chair) 

To cater to the needs of the people in the 
North-Eastern region. It is also one of the 
major source of revenue to tits Railways as 
wall as major sources   of 

employment    for    the people.     Now, as you  
are  aware,  the   railway line  smarting from  
Guwahati  to Tinsukhia, also  serves the  whole  
of  Assam,  Arunachal  Pradesh, Nagaland  and  
Manipur.        But at      the suaig  time,  you 
are  also aware that the condition of this  
railway line, which was laid by  the Britishers 
about a      century back,  still   remains the 
same.      Its condition is worsening day by day  
and    no improvement is being  made.     This    
was the condition when the Sino-India    con-
flict staned in the year  1962.     I    need not 
mention this fact.   We are all aware why the 

debacle of 1962 took place which brought  
humiliation   to  this   country If was   because  
of  the   miserable condition of  the-  
communication system  when our defence 
forces were brought to     Assam, From Assam, 
a small train, which moves at   a  snail's pace,  
could  not  bring    the required material  and 
the defence personnel to take their position in    
the    border areas in time to face the enemy.  
Because of this difficulty,  we have had    to 
suffer humiliation.      The same condition still  
continues.       No improvement     has been   
made.      The same   type of railway engines 
and  the same type of bogies are still being 
used and the condition of the railway station    
is also miserable.     I do not   know   whether 
any  improvement    is going to be made or not.  
We talk about the   Rajdhani  Express,   this  
Express    and that Express,  in other parts      
of      the country, but the people in the      
North-Eastern region   are suffering because   
of the poor railway network    which    is   so 
essential for the movement of men    and 
material.      Well, I am very happy    that the 
Prime Minister is here.    During   his last      
visit   to   Guwahati  where  he   had gone  to   
address   the   Congress  Constitution 
Centiaittekj this year, soms    time la 
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May, had assured the people of Assam that a 
part of this railway line—the N'dnh-Eastern 
Railway—from Guwahati to Lumding will be 
converted into a broad gauge, 1 do not know 
how long will it take to complete this 
conversion. But 1 want to know from the 
Government whether the work; of conversion 
has started. If not, how soon will it be started? 

With   these   words,   I   conclude. 

THE DEPUTY CHAIRMAN: The Prime 
Minister has to make a statement at 5.30 p.m. 
Mr. Afzal, will you be able   to  complete 
withim  seven   minutes? 

 
SHRI MOHAMMED AFZAL alias 

MEEM AFZAL- Madam, I will complete my 
speech within -two or three minutes. 
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†Transliteration   in   Arabic  Script. 
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THE DEPUTY CHAIRMAN; MT. Prime 

Minister, would you like to make your  
statement earlier? 

THE PRIME MINISTER (SHRI P. V. 
NARASIMHA RAO): Yes. 

THE DEPUTY CHAIRMAN; Then we 
can ask the Rajlway Minister to give his 
reply... {Interruption)... No clarifications on  
such a good statement. 

SHRI SATYA PRAKASH MALAVIYA: 
Madam, I am  making a point for your 
consideration. Some Members had given their 
names. 

THE DEPUTY CHAIRMAN; For what? 

SHRI SATYA PRAKASH MALAVIYA; 
Several Members had given their names for 
clarifications when it was announced that the 
Prime Minister would make a statement at 
5.30 P.M. They will be deprived of seeking 
clarifications. 

THE DEPUTY CHAIRMAN; They will 
be deprived. Yes, they will be deprived.      
Now what do you suggest? 

SHRI SATYA PRAKASH MALAVIYA: 
Let the Railway Minister reply and the Prime 
Minister can start at 5.30 P.M. 

(Interruptions) 

SHRIMATI JAYANTHI NATARAJAN; 
Madam, let me suggest-.. 

SHRI P. V. NARASIMHA RAO; Madam, 
we can spend three minutes in deciding    
this.. .(Interruptions). .. 

SHRI SATYA PRAKASH MALAVIYA; 
Let the Railway Minister reply and the Prime 
Minister can start. at 5.30 P.M. 

THE DEPUTY CHAIRMAN; Railway 
Minister can't reply in  five-six minutes... 
(Interruptions) . .. 

SHRI SATYA PRAKASH MALAVIYA; 
In the meanwhile there are two statements. 

SHRIMATI JAYANTHI NATARAJAN; 
Let me suggest- Madam, when anybody 
comes, you can ask him. 

THE DEPUTY CHAIRMAN; Yes, I said, 
"When anybody comes, we can ask him." In 
fact, on such a good statement there should be 
no clarifications. There shou'id   be  only  
support- 

STATEMENT   BY   PRIME  MJNBTEK 

Enhancement in the pension of freedom 

fighters 

THE PRIME MINISTER (SHRI P. V. 
NARASIMHA RAO); Madam, freedom 
fighters under the Swatantrata Sainik 
Samtnan Pension Scheme are, at present, 
getting a pension of Rs. 750/-per month Ex-
Andaman and Nicobar Islands freedom 
fighters receive a pension of Rs. 1000/- per 
month. In addition to this pension, freedom 
fighters are also eligible for certain other 
facilities including Railway passes and free 
medical facilities. And recently, the Minister 
for Communications has announced certain 
telephone facilities also, if I may add. 

In this Golden Year of the Quit India 
Movement, the Government have decided to 
increase the monthly pension of freedom 
fighters by two hundred and fifty rupees.   
This  would mean; 

(a) In the case of freedom fighters under 
the Swatantrata Sainik Samman Pension 
Scheme from Rs. 750/. to Rs.   1000/-  
per  month. 

(b) In the case of Ex-Andaman and 
Nicobar Islands freedom fighters, from 
Rs.   1000/- to' Rs.   1250/- per 
month. 

(c) In the case of widows of freedom 
fighters (in both categories) from 
Rs.  750/. to Rs.   1000/- per month. 

 

THE DEPUTY  CHAIRMAN; We had 
never minded. 


